IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

DATE QOF ORDER : 28-01-1998,

" Between :-

K.Maddilate

+se Applicant
And '

1. The Chief.Executive, Nuclear Fuel
Complex, Department of Atomic
Energy, Post £CIL, Hyderabad-500 762.

2. The Chief Administrative Officer,
Nuclear Fuel Complex, Dept. of Atomic
Energy, ECIL P.0., Hyderabad-~500 762,

3. The Asst.Personnel Officer,
Nuc lear Fuel Complex, Department of Ataomic
Energy, Post ECIL, Hyderabad-500 762.

4. The Employmeant Exchange 0fficer, Ranga
Reddy District, Srinagar Colony,
Hyderabad. :

... Respondents

Lo
Counsel for the Applicant : SMFiN.Shoba

Counsel for the Respondents : Shri V.Raje shwar Rao, SC for RR 1 tg

Shri P.Naveen Rao for R-4,

CORAM:

THE HON'BLE SHRI R.RANGARAJAN MEMBER  (A)

THE HON'BLE SHRI B.S.JAI PARAMESHWAR :  MEMBER

-

(Ordsr per Hon'ble Shri %.S.Jai Parame shwar , Member

LI ] 2.
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(3)
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(Order per Hon'ble Shri B.5.Jai Parameshwar, Member (3) ).

None for the applicant, Sri V.Rajeshwar Rac, sﬁanding

counsel for the respondents,

2. This OA was taken up for consideration on the basis of
the letter dt.20.1.98 addressed by &ﬂﬂﬂﬁﬂﬁﬂﬂf:ﬂﬁ?ﬁ the standing
counsel for the respondents for listing ths case. It is seen from

the letter that the applicant was intervieusd as per the interim

dnagy : .
order WE-XCP09MEor the post of Jr.Operator Trainee (Fitter trade)
— -

and that the applicant secured less marks and therefore he was

"Screened out”,

]

d. The applicant -has not come up within the zone of conside~
ration in thekt interview. Hence the DA is dismissed as per the

interim order dt.11-9-97, No costs.

| TReasean AR AME SHWAR) - (R.RANGARARN) -

Member (J) ‘ . Member (A)
& ' ' -
L%\ ‘

Dated: 28th_January,_ 1998, : %w
Dictated in Open Court, 42
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Copy to s~

1. The Chief Execbtive, Nuclear Fuel Cnmplex, Department of Atomlc
Energy, Post ECIL, Hyderabad,

2, The Chief Administrative Officer, Nuclear Fuel Complex,
Department of Atomic Energy, ECIL P.0., Hydarabad,

3. Tha Asst. Personnel 0fficer, Nuclear Fuel Complax,
Departmant of Atomic Energy, Post ECIL, Hyderabad.-

4, The Employment Exchanga Officer, Ranga Reddy Distrlct, Srinagar
Colony, Hyd erabad,

5. One copy to Mrs.N Shoba, Advocate, CAT., Hyd.

6. Gne copy to Mr. V,Rajeshwar Rao, SC for. RR 1 to 3, Adddl.CGSC.
CAT- " HYdo

7. One copy to Mr, P.Naveen Rao for R~4, CAT., Hyd.

8. One copy to Mr.BSaP N(J), CAT., Hyd,

9. Cne @PY vo w.. .
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10. One dupllcata. : S "_ oL
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